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Shri R.R.Pillai for the applicant
is present.

shri ReDarda, csunsel Isrthe .
resgondents is also present. .
shri R.Dnrda prays for and is T
grarited furth.r four weeks for

filin,; reply. List the natter

en 4,11.1992 fer reply.

C b

.istrar,

| for R

g

;me,o Mem CEV‘CM@Q“J,[LL? A |
Kgrris Guf oy 2z b @
G99 o 6\09%«\ |

e omlion s adyrisace)
5 R.-93. D
ﬂe)\r C@

M — - C o h——

U.A.538/92.,
Date : 20.1.1993,

Wone for the applicant. Mr. L
Ramesh Darda, Counsel for the
respondents. He prays to grant
some time for filing reply. Four
weeks time granted,

Adjourned to 17.3.1993. for
reply and further directions.

Court Officer.
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Ailed ¢ 17-3-/993.
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